LOK SABHA DEBATES

LOK SABHA

—

Wednesday, June 22, 1977/Asadha 1,

1899 (Saka).

The Lok Sabha met at Eleven of the

Clock

[MR. SPEAKER in the Chair]
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SHRI K. LAKKAPPA: 1 woulg like
to know whether there are certain
former rulers who were hoarding
money. jewels and iots of hlack money.

MR. SPEAKER: That does not arise
out of this.

SHRI K. LAKKAPPA: I want to
know whether the present Govern-
ment is not taking action against
them for such things.

wMR. SPEAKER: It is not proper.
Do not provoke others. You can put
a separate question about their hid-
den wealth etc.

SHRI K. LAKKAPPA: There are
certain cases against Maharani Gaya-
tri Devi under COFEPOSA for hoard-
ing money. blackmarketing, keeping a
huge amount of wealth ¢tc. I want to
know whether they are proceeding
against them or not,
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MR. SPEAKER: You should not
provoke other people. Whethey Shri-
mati Gayatrj Devi has done something
wrong or not, we are not discussing
that now. It does not arise out of the
question at all. ,

THE PRIME MINISTER (SHRI
MORARJI DESAI): Only relevant
supplementaries can be put. Should
an opportunity be taken to defame
people?
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